
MEGHALAYA LEGISLATIVE ASSEMBLY 

 RE-ASSEMBLED BUDGET SESSION, 2009 

BULLETIN PART 1 
(Brief record of proceedings)  

SECOND  SITTING OF THE SECOND PART OF THE FOURTH  

SESSION  

22 JUNE 2009 

10.00 AM Speaker in Chair

1.      RULING BY SPEAKER  

         The Speaker gave his ruling disallowing the notice of adjournment motion on “the 
Shillong Jail break incident” and other related matters tabled by Shri. James K. Sangma 
on the 19th June, 2009.  
10.07 AM 

2.      PRIVATE MEMBERS’ MOTION 

(1)     Shri James K. Sangma moved the following motion : 

 “That this do now discuss the nexus between the politicians businessmen and 
criminals as is evident from the recent jail break in Shillong.” 

          The following members spoke on the motion : 

 (i)      
(ii)   
(iii)     
(iv)     
(v)     
(vi)   
(vii)    
(viii)   
(ix)     
(x)      
(xi) 

Shri. James K. Sangma 
Shri. Nihim D. Shira 
Shri. A. M. Basaiawmoit 
Shri. Purno A. Sangma  
Shri. R. V. Lyngdoh 
Shri. John Manner Marak  
Dr. Phlour W. Khongjee 
Shri. Masonsing Sangma 
Shri. Rowell Lyngdoh 
Shri. A. D. Marak 
Shri. Conrad K. Sangma, LoOP 

10.07 AM 
10.27 AM 
10.38 AM 
10.45 AM 
11.17 AM 
11.24 AM 
11.27 AM 
11.34 AM 
11.50 AM 
12 noon  
12.04 PM 

                                                  12.06 PM                    Shri. J. D. Rymbai in chair 

                                                  12.14 PM                    Speaker in Chair           

 (xii)  
(xiii) 
(xiv) 
(xv) 

Shri. Saleng Sangma   
Shri. E. C. B. Bamon 
Shri. Manas Chaudhuri 
Dr. D. D. Lapang , Chief Minister 

12.15 PM  
12.18 PM 
12.25 PM 
12.40 PM 

           The motion was talked out.  
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01.00 PM  

(2)    Shri. Marcuise N. Marak moved the following motion :  

          “That this do now discuss the poor functioning of the PWD (Roads) with particular 
reference to NH 62.” 
         The following members spoke on the motion : 

 (i) Shri. Marcuise N. Marak 01.00 PM 
                           01.05 PM                    Shri. Rowell Lyngdoh in Chair 
 (ii) 

(iii) 
(iv) 
(v) 
(vi) 

Shri. Nihim. D. Shira 
Shri. Desang M. Sangma 
Shri. Satto Marak 
Shri. Conrad K. Sangma, LoOP 
Shri. Prestone Tynsong, Minister 

01.10 PM 
01.16 PM 
01.19 PM 
01.21 PM 
01.32 PM 

 The motion was talked out.  
01.43 PM 
(3) Shri. Satto Marak moved the following motion : 
 “That this do now discuss the immediate need for opening science stream in 

Baghmara Government Higher Secondary School, Meghalaya.” 
  

The following members spoke on the motion : 
 (i) Shri. Satto Marak 01.43 PM 
                            01.44 PM                    The Speaker  in Chair 
 (ii) Shri. Timothy Shira 01.45 PM 
 (iii) Shri. James K. Sangma 01.49 PM 
 (iv) Shri. Rowell Lyngdoh 01.55 PM 
 The debate on the motion remained inconclusive.  
2.00 PM 
 The Speaker adjourned the House till 10.00 AM on the 23rd June, 2009.  
    
 

 

 

 
 

R. KOTHANDARAMAN 

PRINCIPAL SECRETARY 
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